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1. the Chairman of the Estimates Committee, having been autho
rised by the Committee, present this Second Report of the Estimates 
Committee on the action taken by Government on the recommenda
tions contained in the TTiirty-third and Eighty-seventh Reports of 
the Estimates Committee (Second Lok Sabha) on the Ministry of 
Steel and Heavy Industries—Hindustan Steel Limited, Ranchi.

2. The Thirty-third and Eighty-seventh Reports of the Estimates 
Committee were presented to the Lok Sabha on the 4th March, 1959 
and 18th April, 1960 respectively. Government furnished their replies 
indicating the action taken on the recommendations contained in 
these Reports on the 6th September, 1960 and 20th July, 1960 respec
tively. Government were requested thereafter to furnish further 
information on points arising out of their replies to certain recom
mendations contained in the Thirty-third Report. The replies were 
examined by the Study Group ‘F’ of the Estimates Committee (1961- 
62) on 9th September and 28th October, 1961 and the Study Group 
‘F’ of ‘he Estimates Committee (1962-63) on 22nd August, 1962. The 
draft Report was adopted by the Committee on the 29th August, 1962.

3. The Report has been divided into the following five Chapters:—
I. Report.

II. Recommendations that have been accepted by Government.
III. Replies of Government that have been accepted by the

Committee.
IV. Replies of Government that have not been accepted by the

Committee.
V. Recommendations in respect of which final replies of the

Government are still awaited.

4. An analysis of the action taken by Government on the recom
mendations contained in these Reports of the Estimates Committee 
is given in Appendix V. It would be observed therefrom that out 
of 135 recommendations made in the 33rd Report, 63 per cent have 
been accepted by Government and replies in respect of 24 4 per cent 
of the recommendations have been accepted by the Committee. Of 
the rest, replies of Government in respect of 3.7 per cent of the
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(Vi)

recommendations have not been accepted by the Committee while- 
final replies to 12 recommendations (8 *9 per cent) are still awaited.

H. C. DASAPPA.
Chairman, 

Estimates Committee^
New Delhi;

August 31st, 1962 
Bhadra 9, 1884 (S).



CHAPTER I 
L THIRTY THIRD REPORT 

Schedule of commissioning of the Projects
In para 121 of the 33rd Report of the Estimates Committee (2nd 

Lok Sabha), it was stated that according to the programme of Indus
trial Development during the Second Five Year Plan, the Rourkela 
and Bhilai Steel Plants were expected to go into production as a 
whole by the end of 1959 and Durgapur Plant by December, 1960. 
The dates of completion of the various units in the three Steel Plants 
were subsequently revised. In para 126 of the Report, the Committee 
urged the Government and the Hindustan Steel Ltd. to take energetic 
steps to ensure that the completion of the projects was not delayed 
beyond the revised target dates as indicated in para 122 of the above 
Report. From a statement furnished to the Committee in July, 1961 
it is seen that the revised target dates in respect of the Rourkela and 
Bhilai Steel Projects differ from those intimated to them earlier and 
reproduced in para 122 of their 33rd Report (2nd Lok Sabha). A 
statement showing the revised target dates for the completion of the 
various units of the Steel Plants furnished to the Committee in 1958, 
the target dates further revised, the dates of actual completion and 
delay in each case, is given in Appendix IV.

2. It would be seen that compared to the revised schedule furnish
ed to the Committee, there have been further delays in the comple
tion/commissioning of the units in a majority of cases, which range 
from 4 to 29 months at Rourkela, from 1 to 14 months at Bhilai, and 
from 11 days to about 9 months at Durgapur, while only a delay of 
about six months was anticipated in the case of the Rourkela Project. 
Further, certain units though completed in 1959 or 1960 have not 
been commissioned so far. The Committee have already pointed out 
that these delays result in increased cost and delayed commencement 
of full production. While the Committee do not want to go into the 
reasons for delay in the completion/commissioning of the various 
units of the three plants in this Report, they hope that Government 
toould direct the Hindustan Steel Ltd, to analyse and study the rea
sons for delay so as to profit hy this experience and avoid the recur
rence of such delays in the expansion of the three Projects or the 
setting up of the fourth Steel Plant.
Estimate of Costs

3. In Chapter VI of their 33rd Report, the Committee had made 
the following suggestions:—

(1 ) a comprehensive statement showing the estimates of all
items of expenditure connected with the three steel pro
jects be prepared and presented to Parliament at an early 
date; (para 144).

(2) an Analysis of estimates and actual costs of the three pro
jects‘be prepared on a comparable basis; (para 145)



(3) the expenditure incurred on sinular and comparable units
in the private sector be ascertained and included in the 
analysis of cost referred to in item (2) above; and 
(para 146)

(4) estimates of the projects to be re-assessed and the differ
ences explained properly, (para 149).

4. The Government while communicating their acceptance of 
these suggestions in January 1961 stated that a statement setting out 
the expenditure in all the three S!ecl Plants, in as comparable a form 
as possible, was under preparation and would be placed before 
Parliament as soon as possible. The Committee however regret to 
observe that the proposed statement has not yet been placed before 
Parliament although it is over 19 months sirtce the Government 
accepted the above suggestions of the Committee made over three 
years ago. They feel that it should not have taken them so long to 
prepare the final estimates of the Plains on a comparable basis. The 
Committee trust that Government would give immediate attention to 
this matter and have the necessary statements laid before Parliament 
without further delay.

5- In para 47 of the 33rd Report, the Committee had stated that 
selection to the posts of General Managers of Steel Projects should be 
made not merely from among the civil servants but from a wider 
sphere and that it would be desirable for the General Managers to 
have some industrial background, particularly of the industry con
cerned. The Government in reply accepted that the General Mana
gers should have some background of the industr>' but slated that 
the administrative services were as satisfactory a source of recruit
ment foi senior managerial posts as commercial and industrial con
cerns. The Committee are, however, glad to note that the General 
Managers of the Steel Projects, at present, are not confined to the 
civ’il servants but have been drawn from outside the civil service 
also. They hope that the above considerations will be borne in mind 
in milking appointment to such posts in future also.

n. EIGHTY SEVENTH REPORT
6. In para 6 of their 87th Report (2nd Lok Sabha), the Committee 

had commented on the non-availability of information regarding the 
increase in the estimates of each item constituting general services 
at Rourkela due to each factor responsible for it. In reply, Govern
ment stated that the Technical Consultants had given the increase in 
the estimates on account of the four factors mentioned in the report 
only in respect of the total costs and its break-up was not given 
against each imit of the plant/work. The Committee are not satisfied 
with the above reply. They, however, trust that in future the 
Project authorities would obtain complete and detailed information 
in such cases.
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APPENDIX I

[Vide S. Ko. 82 in Chapter II ]

Copy of Office Memorandum No. iojsl6o-Inst. dated the 15th October, jpSo 
from the Ministry of Commerce and Industry {Department of Company 

Law Administration) to the Lok Sabha Secretariat, Neto Delhi.

Subject:— Para 168 of 33rd Report and para 68 of the $$th Report of the 
Estimates Committee {Second Lok Sabha).

With reference to para 168 of the 33rd Report of the Estimates Com
mittee on the Ministry of Finance, Department of Expenditure, the under
signed is directed to say that the points raised by the Estimates Committee 
in the above Report were examined in this Department in June, 1959. The 
subject matter generally of para 168 of the 33rd Report was raised also in 
para 68 of the 55th Report of the Committee on the Ministry of Finance 
(Department of Expenditure). A  detailed note indicating the major 
steps that this Department has already taken for adequate reco^ition of 
the importance of cost accountancy as a profession and for imparting 
training to Government personnel wa s prepared and sent to the Ministry 
of Finance on the 13th June, i960. As desired by the Ministry of Finance, 
a copy of the note is forwarded to Lok Sabha Secretariat for informa
tion.
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Note rtf erred to in the Department of Compcmy Laa Administration office 
Memorandum No. lojsiso-lnst. dated the 15th October i960 to Lok

Sabha Secretariat.

SVtti'BCi:—‘Fifty-fifth Report of the Estimates Committee on the Ministry of 
Finance {Department of Expenditure) Recommendation regarding 
measures for increasing the output of Cost Accountants in the 
country.

Reference is invited to Ministry of Finance U.O. No. F. io(9)-E (Coord) 
/59 dated the 9th June, 1959. While any substantial increase in the supply 
of trained personnel in Cost Accountancy will take some time, certain steps 
have ^ n  taken by this Department in promoting Cost Accountancy as a 
profession so that it might attract more candidates and might also assume 
the responsibilities for the maintenance of requisite standards of professional 
qualifications which are needed to improve productive skill and industrial 
laanagement. These are detailed below:—

(0  In order to meet the existing shortage of trained Cost Accoun
tants for the growing needs of industrial undertakings in the 
public sector to which attention was drawn in previous years 
by the Estimates Committee, a short term training scheme for 
the benefit of the technical and financial officers of Government, 
of State Undertakings and the industries sponsored or aided 
by Government was taken up in consultation with the Finance 
Ministry and the Platming Commission. An inter-Ministry 
Meeting was held on the i8th September, 1956 to discuss 
the plan for development and regulation of the profession. 
While there was general agreement that further reauitments 
from the open market for the cost accounting services specially 
in the Gazetted and superior subordinate ranks should be 
limited to qualified Cost Accountants, it was felt that the 
existing deficiency of qualified Cost Accoimtants could be 
met suitably and quickly by imparting a prescribed course 
of training to the existing staif in the public sector imdertakings 
who were not qualified Cost Accountants. It was, therefo^re, 
decided in consultation with the Ministries to start a train ng 
scheme under the aegis of the Institute of Cost and Works 
Accountants, Calcutta. The details of the scheme will 
seen from a copy pf the scheme enclosed. The Institute was 
accordingly asked to iqake necessary arrangements for im
parting training to the trainees sponsored by the various 
Ministries. The training of the first batch was started on 
the 1st of August, 1957 and since then four batches of trainees 
comprising of persons from Central and State Governments 
including the various undertakings under their administrative 
control have completed the prescribed training. A  fifth batch 
is now under training which will be completed in the first
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week of September next. A  statement showing the number 
of trainees in each batch who were sponsored for training 
nnd:r the schem; is enclosed from wh ch it will be seen that 
with the completion of the training of the Fifth Batch, a total 
of 298 persons will have received training in the elements 
of Cost Accountancy. The majority of trainees so far spon
sored seems to be drawn from various Departments of the 
Government and comparatively lesser number of persons have 
been deputed for training from Government Companies. This 
Department hopes that now that the Institute of Co5;t and 
Works Accountants, Calcutta, has been placed on a statutory 
footing by the passing of the Cost and Works Accountants 
Act, 1959, the Ministries will increasingly avail themselves 
of the opportunity of having more persons emplo3red on Costing 
work in Government Companies, trained up under this 
scheme.

(I'O The question of development and recognition of the profession 
of Cost Accoimtants was carefully considered last year in 
consulatation with the various Ministries concerned and the 
Council of the existing Institute at Calcutta, and the consensus 
of opinion was that the profession should be organised on a 
statutory basis on the lines of the Institute of Chartered Ac
countants of India. As a first step towards the reorganisation 
of the profession. Government accorded administrative re
cognition to the then existing Institute at Calcutta in November, 
1956, pending the enactment of necessary legislation for 
the setting up of a statutory body of Cost Accountants. Sub
sequently the Bill to regulate the profession of Cost Accoimtancy 
was passed by the Parliament in the last Budget Session and 
the Cost and Works Accountants Act which gives statutory 
recognition to the Institute has been brought into force with 
effect from the 28th May, 1959. With the statutory recogni
tion of the profession, it is expected that more persons will 
take up this profession considering the increased scope for 
Cost Accountants in the context of the increasing tempo 
of industrialisation. The statutory Institute is expeaed to 
devote in due course thought to ways and means of pro
viding facilities for training for entrants to the profession.

(tit) In order that Government Servants who have completed the 
Examinations of the Institute of Cost and Works Accountants 
may have opportunity for practical training so as to become 
fullfledg;d Cost Accountants we have requested all State 
Govemm;nts and Central Ministries to transfer such persons 
to such establishments or Government Companies which are 
und:r their administrative control and which can provide 
training in Cost Accountancy. Some of the Ministries have 
already indicated their willingness to accept such transfers fbr 
the purpose in Companies under their chai^. The responae 
from the other Ministries having large scale industrial imder- 
takings under their control is expected to be favourable.

a. It will, therefore, b : seen from the above that this Department hat 
already taken certain Qiijor steps for adequate recognition of the imix>rtanot 
of Cost Accountancy »  a profession and for imparting training to Govem- 
mient personnel.

75



Extract of Letter No. io(j)-Instls6, dated 8th July, 1957 from Shri N.
Parasuraman, Under Secretary, to the Government of India, Ministry of 

Finnce, Department of Company Lao Administration, Nea Delhi, 
to the Preeident, Inststituu of Cost and Works Accountants, 12,

Sudder Street, Calcutta.

Scheme for training in Cost Accountancy.

Sir,
I  am directed to refer to the correspondence resting with your D .O . 

dated the 6th March, 1957 on the above subject, and the subsequent dis
cussions between the officers of the Finance Ministry and yourself The 
Government of India have now decided to implement the scheme for 
training in Cost Accountancy of officers of Government and of other State 
undertakings and industries sponsored or aided by Government as outlined 
in the scheme attached. I  am to request the Institute to make the necessary 
arrangements initially for the training of one batch of trainees with e&ct from 
the 1st August, 1957 on the following terms and conditions:

(0  the institute will arran^ for three courses of training, the duration 
of each course being as follows:

Course A  . . 3  months.
Course B • 4 1/2 months.
Course C  . . 4 1 / 2  months.

The Syllabi and pro^amme of training for each of the three courses 
will be as laid down in the scheme and its api^dix. In 
addition, the Institute m i^ also consider the desirability of 

including if possible lectures on the following subjects in the 
vatiouii courses:—

(a) Project organisation.
(b) Public Works System of Accounts.
(c) Preparation of project estimates, muster rolls, pay-bills, vouchers,

stock issue statements, etc.
(d) The method of costing according to Public Works Accounts

Code.
(e) Determination of items of work (with sub items) commonly

costed in river Valley Projects.

(Hi) The Central Government will have no objection to the Institute 
accepting trainees under this scheme for from non-Govemmeat- 
al sources also subject to the condition that the training as 
outlined in the scheme is not varied without the approval of 
Government, and fees on the same scales at sanctioned under 
this scheme are realised in respect of also,



(to) The Ministries concerned and the Comptroller and Auditoy 
General will be responsible for payment direct to the Institute 
the following fees in respect of the trainees sponsored by 
them:—

Ordinal Revised.

For Course A  Rs. iioo/ Rs. 700/- Per trainee 
For Course B Rs. 850/- Rs. 600/- Per trainee 
For Course C  Rs. 650/ Rs. 600/- Per trainee.

The rate of fees since revised have been quoted against the fees above;

The above rate of fees will be subject to suitable reduction in consulta
tion with the institute, in the light of the estimates of cost 
given in your D .O . letter dated the n th  March, 1957, the 
arrangement actually made for the implementation of the 
scheme and the numbers actually trained. Fifty per cent of 
the fees will be payable in advance i.e. by the ist week of 
August 1957, and the balance at the conclusion of the training 
course.

(v) The Institute will be responsible for engaging sufficient number 
of experienced cost accountants etc., required for lecturing 
and tutorial work and for ensuring adequate control and 
supervision of the trainees.

(«0  At the conclusion of the training, the Institute will send the 
results of the oral and written examinations together with 
reports on the work of each individual trainee in the factories 
as well as those of their tutors to the respective sponsoring 
authorities, with a copy to the Department of Company Law 
Administration.

2. It is presumed that this scheme will be implemented by the Training 
and Educational Facilities Committee of the Institute under the directions 
of the Coimcil. Being the first scheme of its kind, it is suggested that for the 
duration of this scheme at any rate, the Committee may work under the 
chairmanship of the President of the Institute.

3. A  complete list of the books prescribed by the Institute for each of 
the three courses together with the cost of each book and the source from 
which they are obtainable may please be furnished to this Department 
urgently so that the same may be communicated to the authorities sponsor
ing the trainees for making the necessary purchases. Th e  stationery re- 
qiured by the trainees would however be provided by the Institute.

4. The particulars of the reading material for the pre-training study 
referred to in para $ of the scheme may also please be sent to this Depart
ment urgently. The officer-incharge of the training scheme to whom the 
trainees should report themselves on arrival at Calcutta, may please be inti
mated by return poi|.

5. I  am to add that Government have under consideration the question 
of continuing the scheme for one or more batches of trainees and it is hoped 
to finalise the arrangement in this behalf in the course of the next tmec
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months. As soon as final decision is taken, the Institute will be informed of 
the details in regard to the number proposed to be sponsored for training 
etc.

6. Government are separately considering the request of the Institute 
for a reasonable grant to meet a part of the expenditure to be incurred initially 
by the Institute in purchasing the necessary office equipment etc. for 
the training scheme, and a separate communication will follow in due 
course.

7. I  am to request you to confirm that it will be possible for the Institute 
to start the training classes with effect from the ist August, 1957. The accep
tance by the Institute of the terms and conditions stipulated in para i ^bove 
may also please be confirmed.
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Scheme/or training in Con Accountancy of Government Officers and rf other 
State undertakit t̂ and industries sponsored or aided by Government.

 ̂ I .  Introductory.— In view of the growing importance of Cost Accountancy 
in industrial management in this country and the increasing interest taken 
in Parliament in this matter during the last two years, Government havo 
recently accorded administrative recognition to the Institute of Cost and 
Works Accountants, Calcutta. Any substantial increase in the supply of 
trained personnel in Cost Accountancy will necessarily take some time. 
Meanwhile, in order to meet the existing shortage of trained cost accoun
tants, for the growing needs of industrial undertakings in the public sector 
to which pointed attention was drawn some time ago by the Estimates 
Committee, some temporary measures have been recently considered by 
Government. These measures are intended to provide a short-term train
ing scheme for the benefit of the technical and financial officers of Govern
ment, of State Undertakings and industries sponsored or aided by Govern
ment. While there is general agreement that further recruitment from the 
open market for the Cost Accounting services, specially in the Gazetted and 
Superior subordinate ranks, should be limited to qualified Cost Accountants, 
it is felt that the existing deficiency should be met by quickly and 
suitably training the exiting staff, such as it is, to make them more useful. 
A  Sub-Committee of Officers appointed by Government have gone into this 
question in con^>ultation with the Ministries interested in the matter, and 
based on the recommendations of that Sub-Committee, it has been decided 
to start a training scheme under the aegis of the Institute of Cost and Works 
Accountants, Calcutta. The details of the scheme are given in the 
ucceeding paragraphs.

2. Course.— ^There will be three separate courses of Training suitable 
for three different categories of officers, as indicated below:—

(A ) Course A — 3 months. Intended for Gazetted Officers, and Officers 
of equivalent status, who are not qualified Cost Accountants but may have 
passed some departmental examinations in accountancy and have some 
experience of cost accoimting work.

(t) Practical training.— ^The Institute will make suitable and adequate 
orrangement for Practical Training of officers in suitable factories in and 
around Calcutta for a period of about 3 months. In this part ■ of the course 
the trainees will not merely be taken round on ‘conducted tours’ of the 
establishments but will be made to closely study the performance of the 
costing operations so as to give them actual and varied experience of the 
costing system of the factory to the maximum extent praaicable.

(ti) Theoretical training.— Simultweously with practical training, the 
officers should be put through an intensive course of lectures, discussions and 
tutorials. Throughout the period of training the (^cers should be expected 
to attend the library ^ f the Institute for a certain specified time during the
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day and do such reading as may be prescribed by their tutors. For the 
first ten weeks they should be given series of lectures on selected subjects, 
say 2 lectures every evening and tutorial classes should be held for small 
batches every alternate day. During the next lo days group discussions 
should be held to consolidate the theoretical knowledge gained at the 
lectures and the practical experience gained at the factories. It is, however, 
open to the Institute to make necessary adjustments in the above programme 
within the overall limits.

(n'O Examination.— ^During the last 3 or 4 days of training the trainees 
should be given written and oral examination designed to test knowledge 
of both theory and practice and the results of this examination together 
with reports on their work in the factories as well as those of their tutors 
should be sent to Government.

(B) Course B.— 4 1/2 months. Intended for those belonging to the 
subordinate services, who are not qualified Cost Accountants, but have 
either other accoimtancy qualifications or have some working knowledge 
of Cost Accounts. The trainee material in this category would essentially 
be the same as in for Course A ; they would therefore require the same type 
of training but in their case instructions will have to start at a lower level and 
will therefore have to be more extensive.

(0  Practical training.— They will also be given suitable practical training 
in selected establishments in and around Calcutta on the same lines as for 
Course A , the difference being:

(a) The training will extend to about 4 1/2 months.
{b) T^ey will be made to perform each costing operation for a longer 

period so as to give them not only experience but also some 
practice.

(»0 Theoretical training.— This will be organized in the same way as for 
Course A , though the subjects for lectures would be somewhat different and 
the scope of the lectures somewhat wider. They will be given exercises to 
do so as to check on their library reading, the library time being suitably 
adjusted to enable them to do the exercises, the home work being checked 
and corrected during the tutorial classes. It is however, open to the Ins
titute to make necessary adjustments in the above programme within the 
overall limits.

(»ii) Eamination.— Ât the end of the course they will also be made to 
take an examination, both written and oral and the results together with 
reports on their work in the factories as well as those of their tutors will be 
sent to Government.

(C ) Course C.— 4 1/2 months. Intended for clerical staff employed or 
to be employed on costing, and having practically no previous knowledge of 
costing or accountancy. Their training will be designed to equip them for the 
maintenance of the basic costing records and the compilation of costing 
data, and to give them an intelligent understanding of the more or less routine 
operations they have to perform.

(0  Practical wainit^.— ^The Institute will make suitable arrangement 
Sot practical training in factories and workshops for A weeks. These esta. 
blishments need not be at Calcutta. The trainees wilfbe required to attend



for the whole day and not only should the various processes be explained 
to them, if possible, each trainee should be employed on different items of 
cost accounting work for 3 or 4 days, at a time, either in replacement or 
duplication of the staff employed in the establishment as may suit the 
management.

(tt) Theoretical training.— ^The training will be spread over a period of 
4^ months and so arranged as to allow for visits to factories referred to in 
(t) above at convenient intervals. Besides, lectures and tutorial classes, dis
cussions will be held to consolidate the practical experience gained at the 
factories and to clear up any points of doubt. Typical cost records will be 
drculated to them and discussed in special classes. It is, however, open 
to the Institute to make necessary adjustments within the overall limits.

(tti) Bxammation.—Tht course will conclude by an examination both 
written and oral and results thereof together with the reports on their work in 
the factories forwarded to Government.

3. Arrangements for practical training.— În r e ^ d  to the selection of fac
tories and worfohops fbr imparting practical training, it is suggested that as 
far as possible the establishmsnts should include Electrical and Mechanical 
Engineering Industries with special reference to repur costing, shipping, ship
building and ship repairs, ordnance factories, electrical undertaking and iron 
and steel works. The establishments selected should preferably be such as 
have a good system of Cost Accounting in vogue, and the Institute will make 
arrang:m<mts for its own officers to frequently visit the training esteblishments 
and enjure the prop;r functioning of the scheme. Lastly, he details of the 
programme of training should b : worked out and settled beforehand, in 
consultation with the managem»its of the establishments selected.

4. Syllabus. The detailed syllabus for each of the three courses are 
given in the Appendix and is subject to such moditications as Government 
may suggest in consultation with the Institute in the light of experience 
gained.

j .  Pre-training study.—la  order to ensure that the personnel deputed for 
traimng have the minimum basic knowledge necessary to enable them to 
follow the somewhat intensive course of training envisaged in the scheme, a 
certain minimom amount of reading will b^ prescribed which the persons 
selected will b : ejected to do in their spare time before they actually proceed 
for training under the scheme. This preliminary preparation would be 
well worthwhile.

6. The Privau Sector.— The scheme is primarily designed to meet the 
immediate minimum requirements of Government Departments, State 
undertakings and industries sponsored or aided by Government. But there 
will be no objection to the scheme being extended to candidates from non- 
G3vemm:ntal sources subject to the condition that the training as outlined in 
the scheme is not varied without the approval of Government.

7. Trainees' pay and alloamces.—The question of pay and allowances 
to be allowed to the trainees and the administrative arrangements to be made 
to relieve them for draining, are matters to be decided by the sponsoring 
authorities concemid on the merits of each case. It  shotild however be noted 

that it will not be feasible to post the staff to some offices in Calcutu and to



expect them to take the training in addition 'c their normal ork, as in that case, 
not only will training sniferbuttherewillbeno incentivefor application to 
studies. The staff should therefore be entirely relieved of their normal work 
during the psriod of training, and while they are so relieved should be treated 
as on duty. Normally no relief is allowed in respect of staflF deputed for 
training. But considering the acute shortage of staff in cost accountancy cells 
and the importance of the work, it may be found necessary to fill up these 
posts wherever necessaiy. During the period of training the staff should be 
allowed by the sponsoring authorities T .A . and D . A. admissible to them 
under the ordinary rules.
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SYLLABUS 

Course A

Gazetted Officers.—Passed Departmental Examination in Accountancy 
and having some Cost Accountancy Experience.

One lecture— Introduction

Six Lectures on Materials

(a) Receipt and Issue of Materials, Buying Department, Inspection 
Storing, Bind Card, Stores Ledger, Requisitions, Pricing of Issues, disposal 
of surplus materials.

(ft) Accounting, Materials Statement or Analysis, Cost Journal, Cost 
Ledger.

Five Lectures on Labour
(a) Bases of Wage Fixation, Time Rate, Piece Rate, Premium Bonus 

Systems.
(Jji) Attendance and allocation of Labour, Idle Time, Overtime, Holiday 

with Pay, Labour Turnover.

(c) Accounting, Labour Statement or Analysis, Cost Journal, Cost 
Ledger.

Five Lectures on Overhead Charges

(a) Explanation of and General Discussion on Overhead Charges, In
direct Labour and Materials and their effect on Cost of Production Mtes to 
be revised from time to time.

(ft) Factory Overheads.

(0  Direct Methods of Allocation.
(it) Indirect Methods of Allocation— Materials, Wages, Labour Hours
(Hi) Machine Hour Rate.

(c) Selling and Distribution and Administration Overheads.

Base of Allocation, Cost of Production, Selling Price, ,etc.

Accounting,Cost Journal, Cost Ledger, The.case of work in
progress.



10. Ten Lectures on Methods

Job, Unit, Multiple, Process, Budgetary Control and Standard Costing, 
Uniform Costing.

Marginal Costing, Experiments, Rejection and Wastes, Presentation 
of Information to Management, Joint Products and Bye-Ptoducts, Deprecia
tion, Obsolescence. Interest on Capital, Mechanised Accounting 
Integration and Reconcilation of Cost and Financial Accounts.

Additional lectures will also be delivered on the following subjects:

Production Planning

Cost Control

Organisation Planning etc 
of Project and Project 
Costing

Engineering

T otal Lectures

2

6

5

42

Note.— Lectures will be supplemented by Tutorial Work. There will 
also be visits to factories to learn the practical application of principles and 
processes dealt with in the classes. A  report will be submitted by each 
student at the conclusion of visits to a factory and the report will be fully 
discussed with him.

S YLLA B U S 

Course B

Subordinate Service Officers— Having Accountancy qualifications or 
some working knowledge of Cost Accounts

One Lecture on Introduction.
Six Lectures on Materials

(a) Receipt and Issue of Materials, Buying Department, Inspection 
Storing, Bind Card, Stores Ledger, Requisition, Pricing of Issues, Disposal of 
surplus materials.

(b) Accounting, Materials Statement or Analysis, Cost Journals, Cost 
Ledger.

Six Lectures on Labour

(a) Bases of Wage Fixation, Time Rate, Piece Rate, Premium Bonus 
Systems.

(b) Attendance and Allocation of Labour, Idle Time, Overtime, Holiday 
with Pay, Labour Turnover.

(c) Accounting! Labour Statement or Analysis, Cost Journal, Coat
Ledger. ^
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Bight Lectures on Overhead charges

(a) Explanation of and General Discussion on Overhead Charges* In 
direct Labour and Materials and their effect on Cost of Production Rates to 
be revised from tinie to time.

(6) Factory Overheads.
(0  Direct Methods of Allocation.
(»0 Indirect Methods of Allocation— ^Materials, Wages, Labour Hours 
(iii) Machine Hour Rate.

(c) Selling and Distribution and Administration Overheads.

Base of Allocation : Cost of Production, Selling Price, etc.

(<0 Accounting, Cost Journal, Cost Ledger, The case of work-in* 
progress.

Ten Lectures on Methods
Job, Unit, Multiple, Process, Standard Costing.

Marginal Costing, Experiments, rejections and Wastes, Joint Products and 
Bye-Products, Depreciation, Obsolescence, Interest on Capital.

Additional lectures will also be delivered on the following subjects :
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Production Planning 
Cost Control
Organisation Planning etc. of 

Project and Project Costing 
Engineering

T otal Lbctorbs

2
2

6
5

46

Note.— ^There will be more intensive tutorial work. There will also 
be visits to factories as in the case of Couse A.

S Y LLA B U S  
CO UR SE C.

One Lecture on Introduction
Bight Lectures on Book-keeping and Accounts

Principles of Double Entry Accounts, Assets and [Liabilities Books of 
Account— Cash Book Journal and Ledger, Manufacturing Accounts, Tra 
ding Account, Profit and Loss Account, Profit and Loss appropriation Ac
count, Balance Sheet, Income and Expenditure Account, Receipts and 
Pajrments Account.

Six Lectures on Materials

(a) Receipt and Issue of materials. Buying Department, Inspection, 
Soring, Bind Card, Stores Ledger, Requisition, Pricing of Issues, (Disposal of 
Surplus materials ( I I ,  IV , V I).

(b) Accounting, Materials Statement or Analysis, \*ost Journal, Cost 
Ledger.



Eight Lectures on Labour

(а) Bases of Wage Fixation, Time Rate, Piece Rate, Premium Bonus 
Systems.

(б) Attendance and Allocation of Labour, Idle Time, Overtime, Holiday 
witli Pay.

(c) Accounting, Labour Statement or Analysis, Cost Journal, Cost 
Ledger.

Eight Lectures on Overhead Charges

(a) Explanation of and General Dicussion on Overhead Charges, Indirect 
Labour and Materials and their effect on Cost of Production, Rates to be 
revised from time to time.

(f>) Factory Overheads :
(0  Direct Methods of Allocation.
(t'O Indirect Methods of Allocation— Materials, Wages, Labour Hours

(c) Selling and Distribution and Administration Overheads.

Base of Allocation : Cost of Production, Selling Price, etc.

(<0 Accounting, Cost Journal, Cost Ledger, The case of work-in- 
progress.

E^ht Lectures on Methods

Job, Unit, Multiple, Process, Standard Costing.

There will be no detailed discussions of these subjects.

Covering Marginal Costing, Depreciation, Obsolescence and Interest 
on Capital.

Additional lectures will also be delivered on the following subjects:

Production Planning . . .  2
Cost C o n t r o l .......................................  2
Organisation Planning etc. of 

Project and Project Costing . 6
E n g i n e e r in g .......................................  S
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T o ta l Lbctukes 54

N o te .— ^There will be a larger number of tutorial classes but the level of 
teaching will be lower than that in the case of Course A  or Course B.

There will be visits to two or three factories and students* Reports after 
visits to a factor# will be dealt with in the same way as in the case of Course 
A  and B.



Copy of O.M. No. /0(a)(2) IN STjSj, dated the 21st December, from 
Govt, of India, Mttiistry of Finance, Department of Company Law 
Ad^nistration, Reserve Bank Building, Parliament Street, addressed 

to Ministry of Irrigation &  Power etc.

O F F IC E  M E M O R A N D U M

SuBpCT :—Scheme for Training in Cost Accountancy—Second Batch

The undersigned is directed to refer to this Department’s endorsement 
of even number and date on the above subject, and to forward herewith a list 
of the text books prescribed for the trainees inall the three courses together with 
the prices of each. The books bought for and handed over to the trainees in 
the first batch were also the same as those included in the said list. It is 
understood from the Institute that the trainees have been allowed to take away 
the books with them after completion of their training. As these books are 
reported to be not easily available in the market, it is suggeted that the Minis
tries may take necessary action, to the extent possible, to obtain the books from 
the trainees sponsored by them in the first batch and make them available to 
their trainees in the second batch. Where, however, additional sets would 
still be required for any of their trainees in the second batch, they are requested 
to inform the Institute immediately of their requirements so that it can place 
orders with the local booksellers. I f  sufficient number of copies of any of the 
books are not locally available, the only alternative will be to place orders on 
the publishers in England or America, as the case may be, but in that case the 
expenditure incurred on postage etc. will have to be borne by sponsoring 
authorities in addition to the actual cost of books. The Ministries are, there
fore, requested to reduce their demands for these books to the maximum 
extent possible by making use of the books bought to their trainees in the first 
batch. All communications in regard to the requirement of text books should 
be addressed to Shri N . Sardar, Director-in-charge of Training, Institute of 
Cost and Works Accountants, 12, Sudder Street, CIacutta-i6.

2. As regards pre-training study referred to in para 5 of the Training 
Scheme forwarded with this Department’s endorsement No. io(3)-Inst./56 
dated the 8th July, 1957, the trainees may be advised to read up, to the extent 
the available time permits, the chapters on ‘Labour’ and ‘Materials’ from the 
book ‘Cost Accounts* by Bigg. It will be observed that this book is included 
in the list of prescribed test books referred to in the preceding paragraph. It 
is understood that this book is generally available in the market.

3. In view of the position stated in para i above, the sponsoring authoritie 
would be well advised to instruct the trainees in the second batch to leave the 
text books given to them with the Institute before they return to their parent 
offices after the completion of training.

Ittformation regarding Hotel Accommodation Charges in Calcutta 
(For Trainees in Courses B & C  only)

I. Indian Hotel, 62 Mirzapore Street, Clacutta-9.
2  Seater Rooms with 3  meals Rs. {20 /- per head.



2. Calcutta How/, ia4/ABowbaaar Street, Clacutta-i2.
a Seater R o o m s .......................................About Rs. 165 per head

3. Ideal Home, 63/2A, Mirzapore Street, Clacutta-9.
2 Seater R o o m s ...................................... About Rs. 120 per head

4. Indira Mahal, (Madras Boarding & Lodging), 35, Tarachand Dutt
Street, Clacutta.
4 Seater R o o m s .......................................Rs. 120 per head.

5. Kamala Vilas, (South Indian Style), 73, Rash Behari Avenue,
Clacutta-26.

3 Seater R o o m s .........................................Rs. 150 per head.

6. Hotel Plassey, 127A, Bowbazar Street, Clacutta-12.
2 Seater R o o m s .................................... About Rs. 80 per head

7. Paradise Lodge, (PARADISE L O D G E ), 10 Panchu Khansama Lane,
CaIcutta-9.

2 Seater R o o m s ........................................About Rs. 80 per
head.

8. Bharat Hotel (Marwari), Harrison Road, Calcutta-7, Near State
Bank of India, Burrabazar Branch.

2 Seater R o o m s ....................................... About Rs. 120 per
head.

N O T E
The above only gives information regarding the charges of accom
modation in some of the well-known Hotels and Lodges in the City. 
It is, of course, to be noted that availability of accommodation is 
uncertain without advance reservation.
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Copy of Office Memorandum No. xoA(3)-In$tl$S dated the isth Deeembtr, 
1958, from Shri T. S. Menon, Under Secretary, Depwnmmt of Ccmpcmy

Law Administratton, Mimstry o f C & I ,  New Dahi, addressed to M  
MimstrieslDepartments of Government of India

Subject :—Scheme for Training in Cost Accountant— 4th Batch of
Trainees

The undersigned is directed to refer to this Department’s Office Memo* 
randum No. ioA(2)-Inst/57 dated the 21st December,1957, copy of which was 
enclosed with this Department’  ̂ letter No. ioA(3)-Inst./58 dated the 3rd 
October, 1958, on the above subject and to state that the sponsoring authorities 
are reported to have not intimated to the Institute requirements of books for 
their nominees with the result that the Institute feels difficulty in arranging 
for the books when the trainees apply for them after joining the training. As 
already stated, some books which are not available locally have to be imported 
from other countries and this naturally takes not only time but interrupts 
the studies.

In order to avoid this difficulty, the sponsoring authorities are once again 
requested to intimate to the Institute without fail whether books have to be 
supplied to their trainees by the Institute and whether bills for recoupments 
may be sent to the departments concerned or the departments themselves 
will make their own arrangements for supply of books to their nominees.

Statement showing the Number of Candidates Trained in Various Bauhes 
under this Scheme.

Course Course Course Total
A B C

First Batch • • 6 10 12 28
Second Batch • 5 20 24 49
Third  Batch • • ID 34 30 74
Fourth Batch • • 12 43 20 75
Fifth Batch (under training) II 40 21 7i

44 147 107 298
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APPENDS n

[Vide S. No. 96 in Chapter I I ]

G overnment of India

M IN IS T R Y  O F  S T E E L , M IN E S  & F U E L  

(Department of Iron & Steel)

New Delhi, the $th Noverhber, ’59.

RESOLUTION

IR O N  A N D  S T E E L  A D V IS O R Y C O U N C IL

No. SC(A)-4(493)/59. The Government of India have decided to consti 
tute an Iron and Steel Advisory Council, to advise on all matters of a general 
character relating to iron and steel, and in particular to problems pertaining 
to production, distribution, transport, research, import and export.

2. The composition of the Council will be as follows :

(0  Minister for Steel, Mines and Fuel— Chairman.

(it) Tw o ex-oflicio Members—

(a) The President, Federation of Indian Chambers of Commerce 
and Indiistry or his nominee.

(ft) The President, Associated Chamber of Commerce of India, or 
his nominee.

(n'O Not more than twenty-one members nominated by the Govenunent 
of India who are, in its opinion, capable of representing the in
terests of producers, consumers, the trade, and mining and allied 
interests.

(to) Eight representatives of the concerned Ministries of the Govt* 
of India.

(e) Secretary, Department of Iron and Steel.

(«0  Iron and Steel ControUer— Member-Secretary.

3. The Chairman may also specially invite any other person or persons 
to represent the iron and steel industry or trade or consumers to attend the 
meeting of the Council.

4. The Council will meet at least twice a year. The (Suouncil is constituted 
for 8 term of two years.
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APPENDIX m
[Vide S. No. 59 in Chapter IV ]

Stetement shotoing the revised Target dates for the main units of the Steel works 
and the actual dates of CompIettonlCommisstoning

I. B H IL A I

SI.
No. Name of the Unit

Revised
target
dates
for

comple
tion

Date of 
commissi

oning/1 
readiness 

for 
operation

I ist Coke Oven Battery . 31-12-58 1-2-59
2 2nd Coke Oven Battery • 15-12-59 22-12-59

3 3rd Coke Oven Battery • July, 59 27-12-60

4 1st Blast Furnace . 31-12-58 4-2-59

5 2nd Blast Furnace 15-2-59 28-12-59

6 3rd Blast Furnace July, 59 30-12-60

7 1st Open Hearth Furnace • 30-9-59 12-10-59

8 2nd Open Hearth Furnace ft 30-9-59 17-12-59

9 3rd Open Hearth Furnace * 30-9-59 23-3-60

10 4th Open Hearth Furnace g . 30-9-59 15-10-60

II 5th Open Hearth Furnace « • . 30-9-59 30-12-60

12 6th Open Hearth Furnace • 30-9-59 22-2-61

13 Blooming M ill 30-9-59 7-11-59

14 Billet M ill • 31-12-59 24-12-59

15 Rail and Structural Mill . 30-9-59 27-10-60

16 Merchant M ill • 31-12-59 I -2"6 i
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II. ROURKELA

SI.
No.

Name of the Unit

Revised Date of 
target commission- 

dates for ing/readiness 
completion for operation

I 1st Blast Furnace . 28-12-58 3-2-59
2 2nd Blast Furnace 1-7-59 11-1-60
3 3rd Blast Furnace . 1-11-59 6-1-62
4 1st Coke Oven Battery 15-9-58 8-9-58
5 2nd Coke Oven Battery , • 15-1*59 21-3-60
6 3rd Coke Oven Battery 1-7-59 Completed 

in
December,

ubut not 
yet 

commissio
ned.

7 1st Open Hearth Furnace . • ■ 31-5-59 30-4-59
8 2nd Open Hearth Furnace ^ 1- 9-59 13-8-59
9 3rd Open Hearth Furnace 7 1- 9-59 21-2-60

10 4th Open Hearth Furnace . . t T-9.59 • 15-5-60
II 1st L. D . Converter . . Dec. 59 27-12-59
12 2nd L. D. Converter \ Feb-March 9-1-60
13 3rd L. D . Converter / i960 31-1-60
14 Blooming & Slabbing Mill 1-12-59 ii-r -6 0
15 Heavy Plate M ill 1-9-60 12-9-60
16 Hot Strip M ill 28-3-61

17 Cold Rolling Mills . The
various

i8 Tinning Plant (3 Lines)

depart
ments 

of this 
mill were 

commissio
ned 

between 
July.
61 and 
Oct., 61.

1-V-61 30-11-61
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III. DURGAPUR

SI.
No. Name of the Unit

Revised
target
dates
for

completion

(

Date
of

commis
sioning/
readiness

for
operation

I lat Coke Oven Battery . . 31-10-59 22- 11-59
2 Coal Washery . 31-10-59 2-4-60

3 1st Blast Furnace . 31-10-59 24-12-59
4 2nd Coke Oven Battery . 30-4-60 12-10-60
5 2nd Blast Furnace . 30-4-60 2-2-61
6 1st Open Hearth Furnace • . 30-4-60 25-4-60
7 2nd Open Hearth Furnace . . 30-4-60 30-6-60
8 3rd Open Hearth Furnace . 30-4-60 Aug. 60
9 42* Blooming Mill . 30-4-60 9-5-60
lO 32' Intermediate Mill 30-4-60 11-5-60
II Continuous Billet Mill . 30-4-60 17-6-60
13 Sleeper Plant 30-4-60 19-8-60
13 3rd Coke Oven Battery J 30-4-61 Nearing

completion.
14 3rd Blast Furnace 30-4-61 Nearing

completion.
15 4th Open Hearth Furnace . . 30-4-61 13-2-61
i6 5th Open Hearth Furnace J 30-4-61 15-3-61
17 6th Open Hearth Furnace • 30-4-61T Nearing
i8 7th Open Hearth Furnace . . 30-4-61 ^comple-
19 8th Open Hearth Furnace . 30-4-61 J  tion.
20 24' Medium Mill 30-4-61 13-2-61
21 Continuous Merchant Mill . 30-4-61 13-5-61
22 Wheel & Axle Plant . . 31-7-61 Under

construction.
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APPENDIX IV
f Vide Para' i of Chapter I]

Statement showing the revised target datê  f o r  the completion of the various 
vmu of Rourkela &  Bhilai Steel Plants, the target dates further revised, 

the dates of actual completion and delay in each case 
I. R O U R K E L A

Revised Target Date of Delay
target dates completion/ from re

Nome of the Unit dates further commis- vised target
revised sioning dates 

M . D.

First Blast Furnace i - ig -58 28-12-58 3-2-59 4 2
Second Blast Furnace 1-2-59 1-7-59 11-1-60 11 10
Third Blast Furnace 1-8-59 1-11-59 6-1-62 29 5
1st Coke Oven Battery 1-10-58 15-9-58 8-9-58
2nd Coke Oven Battery 1-2-59 15-1-59 21-3-60 14 6
3rd Coke Oven Battery 1-8-59 1-7-59 Dec. 59 

but not 
yet

commissio-
ned.

1st Open Hearth Furnace 31-5-39 30-4-59
2nd Open Hearth Furnace 1-9-59 13-8-59
3rd Open Hearth Furnace 1- 9-59 21-2-60 5 20
4th Open Hearth Furnace 1-9-59 15-5-60 8 14
1st L . D . Converter Dec. 1959 27-12-59
2nd L. D. Converter FebJMarch 9-1-60• 60
3rd L . D . Converter 31-1-60
Blooming & Slabbing Mill April 59 1-12-59 11-1-60 9 0
Heavy Plate MUl May 59 1-9-60 12-9-60 16 0
Hot Strip M i l l . April 59 31-12-60 28-3-61 23 0
Cold Rolling MUl . March 60 1-4-61 Various 16 0

Tinning Plant (3 Lines) 1-4-61

commissio
ned 

between 
July 

& Oct.
61.

30-11-61
--------S---------

8 o
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II. BHILAI

Name of the Unit

Revised Target Date of Delay from 
target dates comple- revised 
dates further tion/ target

revised commis- dates
siomng

M. D.

1st Coke Oven Battery 31-12-58 31-12-58 1-2-59 I I

2nd Coke Oven Battery 31-12-58 15-12-59 22-12-59 II 22

3rd Coke Oven Battery 31-12-59 July 59 27-12-60 II 27
1st Blast Furnace 31-12-58 31-12-58 4-2-59 I 4
2nd Blast Furnace 31-12-58 15-2-59 28-12-59 II 28
3rd Blast Furnace 3 1-12 -5 9 July, 59 30-12-60 12 0
1st Open Hearth Furnace 31-12-58 30-9-59 12-10 -59 9 12
2nd Open Hearth Furnace 31-12-58 30-9-59 17- 12-59 II  17
3rd Open Hearth Furnace 31-12-59 30-9-59 23-3-60 2 23

4th Open Hearth Furnace 3 1 -12 -5 ? 30-9-59 15-10-60 9 15
5th Open Hearth Furnace 31-12-59 30-9-59 30-12-60 12 0
6th Open Hearth Furnace 31-12-59 30-9-59 22-2-6: 13 22
Blooming M ill . 31-12-58 30-9-59 7*11-59 10 7

BUlet MiU . . . 3 1 -12 -5 9 31-12-59 24-12-59

Rail Structrual Mill 31-12-59 30-9-59 27-10-60 9 27
Merchant M ill 31-12-59 31-12-59 i -2~6i 13  0
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HI. DURGAPUR

SI.
No.

Name of the Unit Revised Date of Delay
Target Commiss- 
date for ioning/

completion readiness 
for 

operation
M .D .

I 1st Coke Oven Battery . 31-10-59 21-11-59 0 21
2 Coal Washery . 31-10-59 2-4-60 5 2
3 1st Blast Furnace . 31-10-59 34-12-59 I 24
4 2nd Coke Oven Battery 30-4-60 12-10-60 5 12
5 2nd Blast Furnace 30-4-60 2-2-61 9 2
6 1st Open Hearth Furnace ■ 30-4-60 25-4-60

7 2nd Open Hearth Furnace 30-4-60 30-6-60 2 0
8 3rd Open Hearth Furnace , ’ 30-4-60 Aug. 196b 4 0
9 42” Blooming M ill 30-4-60 9-5-60 0 9

10 32” Intermendiate M ill 30-4-60 11-5-60 0 II

II Continuous Billet Mill 30-4-60 17-6-60 I 17
12 Sleeper Plant . 30-4-60 19^8-60 3 19
13 3rd Coke Oven Battery 30-4-61 Nearing completion

14 3rd Blast Furnace . 30-4-61 Nearing completion
15 4th Open Hearth Furnace . 30-4-61 13-2-61
16 5th Open Hearth Furnace . 30-4-61 15- 3-^ !
17 6th Open Hearth Furnace 30-4-611
18 7th Open Hearth Furnace . 30-4-61 y Nearing completion.
19 8th Open Hearth Furnace . 30-4-61J
20 24” Medium M ill 30-4-61 13-2-61
21 Continuous Merchant M ill ' 30-4-61 13-5-61 0 13
22 Wheel & Axle Plant 31-7-61 Under

construc
tion.
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APPENDIX V

( Vide Introduction)

Analysis of the action taken by Government on the recommendations 
contained in the Reports of the Estimates Committee (Second Lok Sabha).

I. Thirty-Third Report

1 Total Numberof recommendations made . . 135

2 Recommendations that have been accepted by Government
{Vide recommendations Nos. i, 2, 3, 5, 6, 7, 8, 9, 12,
13, 14, 15, 16, 18, 21, 22, 23(ii), 26, 27, 31, 32, 36, 41, 
42,43,44,45,46,47, 48, 49, 52, 54, 56, 58, 61,
62,63,64,70,71.72> 73(i)> 74: 76,77. 79.81,82,84, 85,
87,88,90,91,95,96,97* 98.99. loo. loi,  102,104, 105,
106,109, n o ,  I I I ,  113,114,115,116,118,120,123,124,
126,128,129,130,131, 132, 133,134 and 135, referred 
to in Chapter I I ) .
N u m b e r ................................................................... 85
Percentage to t o ta l..........................................................63%

3 Recommendations not accepted by Government but replies
in respect of which have been accepted by the Committee 
{vide recommendations Nos. 23 (i), 28, 29, 30, 33, 34,
35. 37. 38, 39. 40. 5°. 55. 57. 60, 73(iiy, 75, 78, 80, 83, 
86,89,92,93,94,103,107,108,112,117, 119, 121, 122 
and 127 referred to in Chapter I I I ) .
N u m b e r ...................................................................33
Percentage to to ta l......................................................... 24.4 'o

4 Recommendations in respect of which replies of Govern
ment have not been accepted by the Committee, {vide 
Recommendations Nos. 59, 66, 67, 68, and 69 referred 
to in Chapter IV).
N u m b e r ...................................................................5
Percentage to to ta l......................................................... 3 -7%

5 Recommendations in respect of which final replies of the
Government are still awaited {vide recommendations 
Nos. 4, 10, I I ,  17, 19, 20,24, 25, 51, 53. 65 and 125 
referred to in Chapter V).
N u m b e r ...................................................................12
Percentage to to ta l......................................................... 8 .9%
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1 Totalnumberofrecommendaiionsmade' . 7

2 Recommendations that ha ve been accepted by Govern
ment {vide recommendation No. 7(1) referred to in 
Chapter ID .
N u m b e r ................................................................... i
Percentage to total......................................................... 14-3%

3 Recommendations not accepted by Government but replies
in respect of which have been accepted by the Committee 
{vide recommendations Nos. i, 3 ,4> 5> and 6 referred to 
in Chapter I I I ) .
N u m b e r ................................................................... 5
Percentage to t o t a l ................................................71-4%

4 Recommendations in respect of which replies of Govern
ment have not been accepted by the Committee {vide re
commendation No. 2 referred to in Chapter IV).

N u m b e r ................................................................... i
Percentage to to ta l..........................................................14 -3%

II. Eighty-Seventh. Report
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